
From

To,

Sub:-

Ref:-

Madam,

T E A H TI HI H TAT U A A
(HIGH COURT OF ASSAM, NAGALAND, IqIZORAM AND ARUNACHAL PRADESH)

No.Hc.vu-l42 lzootlq-7-o 1 lA
Smti layashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti Mridu Chanda Bordoloi,
District & Sessions Judge,
Sivasagar.

Dated Guwahati, the 3
lL

DAugust,2024
Station leave permission.

Your letter No. DJSV/STDR/F_g7lSO52, dtd. t7.OB.ZO24.

Yours faithfully,

sd l-
,T. REGISTRAR ruIGILANCE)

MemoNo.HC.Wr- L42l2 7t ?+ lol A, da , 3o- of-21
Copy to:

..1,he Project Manager, Gauhati High Court.

with reference to the above, I am directed to inform you that you have beengranted station reave permission, with *re omciii vehicte, at own cost, from theevening of 22.08'2024 to the mornin s ot zl.ie)oiz4. The next senior most Judiciar

,o[,:;:":r.',.0," 
at the starion wilt remain in .r,...g.-oilor.. Court and Office during your

)JT. REGISTRA R(VIGII.ANCE


